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Applications 'or Setting up Cement
Factories in Rewa, Mandsaur and 

Hoshangabad in M.P.

7541 SHRI SUKHENDRA SINGH: 
SHRI HUKAM CHAND KACH- 

WAI:
SHRI DAYARAM SHAKYA:

Will the Minister of INDUSTRY be 
pleased to state:

(a) total applications pending con­
sideration for setting uP cement plants 
in the State of Madhya Pradesh till 
March, 1979;

(b) whether proposal of the State 
Government for setting up such in­
dustries in Rewa, Rajgarh Mandsaur 
and Hoshangabad District of the State 
are pending consideration for a long 
time; and

(c) if so, its progress till March 
and his reaction thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
JAGDAMBI PRASAD YADAV): (a) 
to (c). The following four applications 
for grant of industrial licences lor 
manufacture of cement in the State of
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Madhya Pradesh are at different stages of processing:

SI. No. Name of the applicant Proposed Location Capacity
(in lakh trn ro

i. M/s. Gwalior Rayon Silk Mfp. CV\vg.) Co., Jawad, Distt., Mandsaur . 8*oo 
Ltd.

a. M/s. Modi Rubber, Ltd , . Bhatapaia D istt, Raipur . 9*00

3. M/s. Delhi Cloth and Gen. Mills Co. Ltd. Rewa Distt., Rrwa 7*00

4. M/s. Indian Ra^m C orp Ltd . . Hoshangabad D istt, He- 5*40
shan^ob&d

"Uncontrolled Scandal In Controlled 
Cloth"

7542. SHRI G. M. BANATWALLA: 
DR. RAMJI SINGH:

Will the Minister of INDUSTRY be 
pleased to state:

(a) whether Government has seen 
the press reports in the Blitz dated 
the 24th March, 1979 under the head­
ing ‘Uncontrolled Scandal in Controll­
ed Cloth’; if so, what; and

(b) whether Government propose 
to inquire into the matter and if not, 
the reasons thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
JAGDAMBI PRASAD YADAV): (a)
and (b). The Press Report appearing 
in the Blitz o f 24th March,
1979 contains criticism of new 
controlled cloth scheme on the 
assumption that textile mills have 
been given a holiday from pro­
ducing controlled cloth and that con­
trolled cloth was not reaching the con­
sumer. With effect from 1-10-1978, in­
stead of putting statutory obligations 
on each composite mill, production and 
supply of 400 million sq. metres in a 
year is to be maintained by procure­
ment on contractual basis. The price 
for the consumer remains unchanged; 
the consumer prices are still way below 
the costs of production even after tak­
ing into consideration the fall in prices 
of cotton and therefore the question of 
further reducing consumer prices of 
controlled cloth does not arise.

While guidelines have been issued to 
State Governments about distribution

of controlled cloth, retail distribution 
of controlled cloth and supervision 
thereof is their responsibility. Unless 
there are specific instances of wrong 
channelling of controlled cloth, it is 
not considered worthwhile making any 
inquiries into the matter.
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